To Provide Ownership Rights

597. SH. KULDEEP BISHNOI, M.L.A.: Will the Deputy Chief Minister be

pleased to state:-

a) whether it is a fact that the five villages Peerwali, Dhandhoor,
Jhiri, Diggital and Badwali Basti of Adampur Assembly
Constituency were settled by the Government in year 1955 and

all Government facilities were provided therein; and

b) if so, the time by which the ownership rights to residents of
abovesaid villages are likely to be given by the Government

togetherwith the details thereof ?
SH. DUSHYANT CHAUTALA, DEPUTY CHIEF MINISTER

a) Yes, sir. These five villages were established in the year
1955 to accommodate the political sufferers numbering 425
at that time.

b) In the year 1955 every political sufferer was given 12.5 acres
land on lease for 20 years. In the year 1978, proprietary

rights were conferred on the political sufferers.
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